282 Written Answers to [RATYA SABHA] Unstarred Questions

India's tremendous potential in IT services and solutions, providing a platform for

interaction for over 200 Indian IT companies with over 350 foreign buyers.

{c) and (d) Though India's IT companies respond to global demands for their IT
products and services, however, at present, India's IT exports are majorly destined to
North America and Europe. ESC is also assisted by various export promotion schemes
of Government of India like Market Access Initiative Scheme, Champion Sectors Scheme,

etc. to explore new markets for our IT industry.

Assistance to glass industries of Firozabad

229, DR. ASHOK BATPAT: Will the Minister of COMMERCE AND INDUSTRY be
pleased to state:

{a) whether Government has given any assistance to Glass industries of
Firozabad in Uttar Pradesh which provides employment to more than one lakh fifty

thousand people under four hundred twenty glass manufacturing units;
(b) if so, the details and nature of assistance; and

{c) 1l not, the reasons therefor?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): (a)
to (¢) Yes Sir. Government of Uttar Pradesh is implementing a number of schemes for

encouragement of glass industries of district Firozabad:

{1y  Through Export Promotion Bureau following schemes are being implemented:
{1y Uttar Pradesh Export Infrastructure Development Scheme
{1y Marketing Development Assistance to Exporters
()  Subsidy on freight charges up to gateway port

{2y The following schemes are being implemented for supporting glass industries of

Firozabad:

{1y CFC for glass industries

{iy CFC for packaging designing and labeling

() Common Facility Centre (CFC) for glass art ware, single and two ply furnace

(v)y CFC for glass export handicraft and designer packaging
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(3) Under the One District, One Product (ODOP) Scheme, assistance is provided for

participation in National and international fairs.

(4)  Under ODOP Scheme, loans are provided for establishment and expansion of glass

units.

(5) 40% benefits are reserved for glass industry under UP Government Swarojgar

Yojna.

(6) Under the ODOP Scheme, trainings are being provided to artisans and

handicraftsmen related to glass industries along with toolkits.

Ban on import of Palm Oil

2297 SHRI DHARMAPURI SRINIVAS: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

() whether Government has taken any decision to put a ban on import of Palm

Oil into the country;
(b) if so, the details thereof, and
(c) the reasons therefor?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): (&)
to (¢) No Sir. The Government of India vide Notification No.39/2015-2020 dated 8th
January, 2020 has amended the import policy of Refined Palm Oil under three HS Codes
ie. 1511 9010,1511 90 20 and 1511 90 90 from 'Free' to 'Restricted. Consequently, with
effect from 8th January, 2020 for import of Refined Palm Oil under these three HS Codes,
an Authorisation/ Licence is required from Directorate General of Foreign Trade (DGFT).

This Notification 1s applicable on imports from all countries.

Setting up of industries in North-East

2208. SHRT KAMAKHYA PRASAD TASA: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a) the measures undertaken by the Ministry to support the setting up of
industries in the North- East, the details thereof;

(b) the steps taken by the Ministry to encourage the industrialists to set up
industries in the North-Hast after the withdrawal of North-East Industrial and Investment
Promotion Policy (NEIPP), the details thereof; and



